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Appl: Shri Ganesh Gupta.
Resp: Shri Ashok Kumar.

Shri Ganesh Gupta, learned counsel appearing on behalf
of the applicant fairly submitted that applicant does not want to
pursue the O.A. Accordingly, he is permitted to withdraw the
present O.A. and the O.A. is dismissed as not pressed.

Member (J)

Vidya




